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PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 131 OF 2025

IN THE MATTER OF:

DEEP CHANDRA ...APPLICANT
VERSUS

STATE OF U.P. & ORS. ...RESPONDENTS

RESPONSE ON BEHALF OF RESPONDENT NO. 4 OF THE ORDER

DT. 03.04.2025 PASSED BY THE HON’BLE NATIONAL GREEN

TRIBUNAL

I, Binod Kumar Singh, aged about 46 years, S/o Shri Hiraman Singh, presently
posted as Executive Engineer, Irrigation and Water Resources Department,U.P.,

do hereby solemnly affirm and state on oath as under:

1. That I, the Deponent in the above captioned matter am fully conversant

with the facts of the case and is competent and authorized to swear the

present affidavit.

2. That I state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.
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VN e t‘ '/ \\
3. That in the present matter, the applicant

O e

ised grievance against the
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illega] construction on the flood plain of river Yamuna in Noida is going
on. That the applicant further alleges that several developers including

Green Beauty Farms and numerous unidentified entities have subdivided

and developed plots for farmhouses, nurseries, temples, gaushalas, etc;

within the flood plain of river Yamuna at Noida.

. That it is most respectfully submitted that with regard to the demarcation
of the floodplain zone of the Yamuna River, the Government of Uttar
Pradesh, vide Government Order dated 21.12.2024, in compliance with
the directions of the Hon’ble National Green Tribunal, New Delhi,
passed in O.A. No. 673/2018 (Jacob Koshy vs. Union of India & Ors.)
and O.A. No. 316/2022 (Dr. Sharad Gupta vs. State of Uttar Pradesh),
has declared the Floodplain Zone of the Yamuna River for its critical

reach “from Asgarpur to Etawah and from Shahpur to Prayagraj,”

based on the 100-year return period of floods.

A Copy of the Government Order dt. 21.12.2024 is annexed herewith as
ANNEXURE R-1.

. That the Central Water Commission, New Delhi, in compliance with the
Hon’ble Tribunal’s order dated 11.09.2024 in O.A. No. 673/2018 Jacob

Koshy vs. Union of India & Others and O.A."'Np‘. 316/2022 Dr. Sharad
&

7
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Gupta vs. State of Uttar Pradesh, provided the “?ographical coordinates
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(Latitude & Longitude) of the floodplain zone for the aforesaid stretch

through its communications dated 21.11.2024 and 30.11.2024, along

with the final report. Based on the said coordinates, ground verification

was completed by the respective divisions of the Irrigation and Water

Resources Department by 05.12.2024.

. Pursuant thereto, and as directed by the Hon’ble NGT, the Irrigation and
Water Resources Department, Government of U.P., has installed
demarcation pillars on the ground to physically mark the floodplain zone,
in accordance with the latitude and longitude data provided by the
Central Water Commission. The said physical demarcation has been
undertaken in conformity with the Ganga Rejuvenation Order, 2016,
based on the 100-year return period.

Copy of the photographs of the pillars installed is annexed herewith as

ANNEXURE R-2.

. It is further submitted that the notified floodplain area falls within the
jurisdiction of the NOIDA Development Authority, and the Irrigation
Department has, from time to time, apprised the NOIDA Authority

whenever instances of illegal or unauthorized activities within the

—

notified floodplain area of thg/Yamuna Rlvcr have come to its notice.

That in all necessary actlons; undertaken by the '@OIDA Authority in this

{
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regard, the Irrigation and Wa1r1la)urces Department, Government

of Uttar Pradesh, shall extend its full cooperation. ANNEXURE R-3

8. That as per Government Order No. 1417/27-C-2-181 Vardh/09 dated

16.03.2010, the floodplain zone of the Yamuna River falls within the

notified area of the New Okhla Industrial Development Authority
(NOIDA), all related and effective actions shall be undertaken by the
said Authority.

A Copy of the Government Order dt. 16.03.2010 is annexed herewith as

ANNEXURE R-4.

9. Furthermore, as per the District Magistrate, Gautam Buddha Nagar’s
letter No. 1056/CRA Disaster Management/2020-21 dated 01.10.2020,
the responsibility for taking action against illegal and unauthorized

constructions in the floodplain areas of the Yamuna and Hindon rivers

situated within the notified area of the NOIDA Authority has also been

assigned to the concerned Authority.

Copy of the letter dt. 01.10.2020 is annexed herewith as

ANNEXURE R-5.

10.Hence, the present response 1s bplng submitted for the kind perusal of this
A/
Hon’ble Tribunal. It is 7faycd that the safx{e bé taken on record.

»
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DE NT

VERIFICATION

Verified at NOIDA on this 4TH day of November, 2025, that

the contents of the above affidavit from paragraphs 1 to 10 are believed to
be true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

DE NT

Notary %.\b ic, Delhl

- A NOV 2005
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unauthorized and illegat constructions ralsed on (e flood plain of rivey Y, /
My, ’

Lonstructions have been raised without permiqgion of ANy competeng duth "l 4
. \or; o
contrary, these Authorlties lading the Inigation Departmens of ¢ State of U"l "l

and other Authorities claim o have issied Notlos, 1, m " Prag,

Persong wyg have
unauthorized and Hlogal constiuetions upon the

Mood plaiy of flye, Yarnung bul,- fdigng
’ ]
any chlect. f

[tis an admitted position in law that construction upon flood plaln are
only affect the natural flow of the river but even causes environm
raising risk to human life and property.

als prohibitey i 1

ent problem, bcud»

R T Py T PP PTIP PO

In view of the above circumstances, we hereby Issue ad interim m;uncﬂon restraj

nmg any
|llegal and unaulhonzeo wnstructbn; be fl 1emporary or permanent,

on the flood plam_
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W 1he directions of side, rear set back and gale shall be as per the sothack/ Layout

Man and directions prepared by the Authority from time to time.

(W) Wcase of plots being amalpamated with the approval of the Authority,
lines in front and adjolning property are to he (ullowed ns per Sethack Plan.

(i) Subdivision of individual residential plot or bullding cons J(ructed on It shall not be

the el back

allowed.

(V) Only twd dwelling units and a servant gt
100sqmurs. For plots above 100 sgmirs
dwelling units shall be allowed. For plots
dwelling units shall be allowed. In density calculation 4. 5 person
shall be considered in all kind of residentlal plots, Each servan

counted as half dwelling unit,
v) Stiltparking shall be allowed upto max
free from FAR for plot size of 112 5q

provided, parking may be allowed in the setbacks. : L
() No construction of ay K lm\d sl\all be! permltled heyond the bullding envelope (on s_’et 7 e

backs) except—
@@ A chajja (prOJectnon) of ma)«mL{m ‘widt
No construction: of: amy type shalll

) Undergrouna Wi
(¢} inplots of 200 square

of porta cabin 1.5 me

warter shall be allowed upto 2 plot size of
and upto 500sqmtes mazimum three
above 500 sqmtrs. maximurm four 12
n per dwelling unit
t quarter shall be

4 mtrs upto bottom of beam

imum helght of 2.
in case stift is not

mirs and above. How’ever,

h of 75. metres at lintel or rooﬂeVel

ver such pro;eclrons ,
( und level. - =3

"red‘ atemporary
metre hallb perm' 'ed affer approvalby_the

‘TABLE 1 (see reulation 4.1f
Re.srdentlal Plots
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t.lln.

(l) demumbujlc}lngggjghtq l
(hl To(al hcféht shall’b ;gu

: i ‘mw - l‘ \

(lll) ln casé»}hfz pen J§ ll; fl round*duvdragel hb n'sel l\é,
setbac]q, o‘ffthemtﬁce;ll gcategory,.n\a ,‘lpel’ llg PN Ial caslas Wher(e
,grou il d:to ovprage ls;mollpohl veu,.ln the‘brptedlng,haiel;o% 850, ,theh@uef
Execpllve Officsr; ma“yr laxtffb setbacks qth hxle iﬂ%eco sl ersﬂh : ;\‘al. .
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— Order dated on 18-11-2019 _ _
“__In the instructions dated 1.3._1.201_9fihemp0ndent has admitted that he has
Registration from

=
flouted the writ court order .by restraining the Registrar,
espondent-Sri Brijesh

registering the transfer/sale deed. In view thereof, the r
Gautam Budh Nagar, shall show cause as to why

" Narain Singh, District Magistrate,
charge may not be framed under the Contempt of Courts Act. Liston S December

2019.” .

Order dated on 05-12-2019 )
posite

appearing for the op
alning the public to get the

*.....5hri Sudhanshu Srivastava, learned counsel
ber 2019. The

party submits that the order dated 20 June 2019, restr
der dated 5 Decem

sale deed registered has been.withdrawn vide o

report of the Sub Divisional Magistrate, Dadri, Gautam guddh Nagar, dated 24
November 2019, has been placed on record, whereln, it has been noted that the
owner/ purchaser of the land have raised constructions in violation of the wiit
court order without obtaining approval from the concerned local bodies o

development authorities.."
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